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	 11.50

A.M


	                           Ch. Prem Singh, Hon'ble Speaker in Chair

                                         (VANDE MATARAM)

	1
	11.54

A.M
	Papers laid on the Table:

Assembly Secretary laid on the Table of the House a copy of Hindi and English version of the Hon’ble Lt. Governor’s Address.

	2
	11.55

A.M
	Obituary references.

      House made obituary references on the following and observed two minutes silence as a mark of respect towards the departed souls: -

1. Shri Ram Lal, Ex-Member of the Delhi Metropolitan Council.

2. Victims of bomb explosion in Somjhouta Express

3. Police Jawans died in Naxalite attack in Chattisgarh

4. Homage to Martyrs (Amar Shaheed Bhagat Singh, Rajguru & Sukhdev)

5. Farmers died in police firing in Nandigram, West Bengal



	3
	12.15

P.M
	Leader of opposition Dr. Jagdish Mukhi wanted to know the status of Sh. Shoib Iqbal in view of notice given for his removal from the membership on the basis of Anti-defection Law. Chair stated that he has taken cognigence of the issue raised by Sh. Sahab Singh Chauhan , Sh. Vijay Jolly and  Dr. Jagdish Mukhi and will act in accordance to the constitutional provisions and law.



	4
	12.20

P.M
	        Presentation & Adoption of Report:

Sh.       Sh. Charan Singh Kandera presented the Eleventh Report of Business Advisory Committee and simultaneously Motion was put to vote and adopted unanimously.



	5
	12.25

P.M
	Motion for election to Financial Committees: 

The Chief Minister   moved the following Motion: 

“That the Members of this House do proceed to elect in the manner required under Rule 192(2), Rule 194(2) and rule 196(2) of the Rules of Procedure and Conduct of Business in the Legislative Assembly, nine Members from amongst themselves to serve as Members of the Public Accounts Committee, Estimates Committee and Committee on Government Undertakings, for the term beginning from 1st April, 2007 and ending on 31st March, 2008.”

The Motion was put to vote and adopted unanimously.

	6
	12.26

P.M


	Schedule for elections to the Financial Committees:

The Chair announced the following schedule for elections to the Financial Committee:

1. Last date for receipt of Nominations: 26th March 2007 up to 5.00 P.M. 

2. Last date for withdrawal of Nominations: 29th March 2007 up to 5.00 PM.

3. Date of elections, if necessary: 30th March 2007 (3.00 to 5.00 PM)


	7
	12.28

P.M
	Annual Budget (2007-2008): Dr. AK Walia, Minister of Finance  presented  the Annual Budget for the financial year 2007-2008.



	8
	12.30

P.M
	Demands for Grants: The Minister of Finance  presented  the Demands for Grants for the financial year 2007-2008.

 

	9
	12.32

P.M
	Presentation and Voting on the Supplementary Demands (2006-2007): The Minister of Finance  presented , and the House to vote on, the first and final batch of Supplementary Demands   for the financial year 2006-2007.

The Supplementary Demands were considered Demand-wise and passed unanimously

	10
	12.34

P.M
	Appropriation (No.1) Bill, 2007: The Minister of Finance introduced the ‘Appropriation (No.1) Bill, 2007  (for the first and final batch of Supplementary Demands for Grants for the year 2006-2007) with the leave of the House.

The Minister of Finance moved that the Bill be considered.

The Bill was considered clause-wise.

The Minister of Finance moved that the Bill be passed.

The Motion was put to vote and adopted unanimously.



	11
	12.36

P.M
	Presentation and Voting on the Demands for Grants (Vote- on- Account) for the period 1 April to 30 June 2007:The Minister of Finance presented the Demands for Grants (Vote on Account) for the period 1 April to 30 June 2007.

The Demands for Grants (Vote- on -Account) for the period 1 April to 30 June 2007 were considered Demand-wise and passed.



	12
	12.40

P.M
	Appropriation (Vote- on- Account) Bill, 2007:

The Minister of Finance   introduced the ‘Appropriation (Vote on Account) Bill, 2007  with the leave of the House.

The Minister of Finance moved that the Bill be considered.

The Bill was considered clause-wise.

The Minister of Finance moved that the Bill be passed.

The Motion was put to vote and adopted unanimously.



	13
	12.42

P.M
	 The House was adjourned upto 2.00 PM on 11th April, 2007
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